\ q _ " NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
AHMEDABAD

T.P. No.62A/2017 With T.P. No.62/560(6)/NCLT/AHM/2017(New)
IA No. 5344/2015 In C.P. No. 9/560(6)/NCLT/AHM/2015(0Old)
(Jabalpur Bench, Madhya Pradesh High Court)|

Coram; Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 01.12.2017

- Name of the Company: Praveen Kumar Bohra
' ' V/s. _
Registrar of Companies & Ors.

Section of the Companies Act:  Sections 560(6) of the Companies Act, 1956
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Learned Advocate Ms. Natasha Sutaria nresent for petitioner. Learned Advocate Mr.
Harshvardhan Topre present for Respondents No. 2 and 3. -

[.earned Advocate Mr. Harmish Shah with Learned Advocate Mr Sltlkanth Nayan
present for Intervener.

Learned Counsel for the intervener represented that the intervener was already_
impleaded 1n CP 7/20 15 which was also transterred to th1s Tribunal. '

Learned Counsel appearing tor onglnal petitioner requested time to take instruction

from his client regarding the order passed in CP 7/2015 by The Hon’ble High Court
of Madhya Pradesh Gwalior Bench.

Registry to list this petition along with CP 7/2015 if it 1s available.

List the matter on 22.01.2018. : _
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MANORAMA KUMARI Bl RAVEENDRA BABU

MEMBER JUDICIAL MEMBER JUDICIAL
Dated this the 1st day of December, 2017.




